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{(b) The agency entrusted with development of these MFCs and the present

position of the projects including their financial status, 1s as under:—

Station/location Executive Present Position of the projects

of MFCs Agency including their financial status

Cuttack Rail Land Development  MFC site at Cuttack was leased to
Authority developer on 03.12.2012, but

development agreement was terminated
on 25.03.2015 due to payment default
by the developer and the matter is

presently under litigation.

Talcher East Coast Railway Land 1s not available. Hence, proposal

1s to be dropped.

Rayagada Rail Land Development  Site for MFC at Rayagada has not
Authority been found suitable for development.

Brahmapur Rail Land Development  Site for MFC at Brahmapur has not
Authority been found suitable for development.

Sambalpur Rail Land Development ~ MFC site at Sambalpur has been leased
Authority to the developer and construction work

is in progress.

Bhubaneswar Rail Land Development  MFC site at Bhubaneswar has been
Authority deferred as Bhubaneswar has been
identified under 'Station Redevelopment

Scheme.

Segregation of Waltair Division

761, SHRI PRASANNA ACHARYA: Will the Minister of RAILWAY'S be pleased

to state:

{a) whether there is any proposal to segregate Waltair Division from East Coast

Railway zone, if so, the reasons therefor; and

(b) whether there is any proposal to constitute a separate division consisting
of Tharsuguda, Rourkela etc., and bring it under East Coast Railway zone for better and

profitable functioning of Railways in Eastern India?
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THE MINISTER OF RAILWAY'S (SHRI PIYUSH GOYAL}: (a) The Govemnment has
approved formation of a new South Coast Railway (SCoR) zone with headquarters at
Visakhapatnam by reorganizing the existing South Central Railway and Hast Coast
Railway zones. This reorganization, inter-alia, includes creation of a new Rayagada
Division under East Coast Railway, in lieu of existing Waltair division. The decision for
setting up of the SCoR Zone and its territorial jurisdiction has been taken after due
consideration taking all relevant factors into account, including administrative and

operational requirements.
{b) No, Sir.
Trains run for stranded citizens

762. DR. VINAY P. SAHASRABUDDHE: Will the Minister of RATLWAYS be

pleased to state:

{a) the number of trains run by Railways during the lockdown to help the

stranded citizens return to their native districts;

(b) the number of people who availed the benefits of these special trains, the

State-wise details thereof, and

{c) the amount spent by Railways for running these special trains during the

lockdown, the details thereof?

THE MINISTER OF RATLWAYS (SHRI PIYUSH GOYAL): (a) and (b) Between 1st
May, 2020 and 31st August, 2020 a total of 4621 Shramik Special trains, carrving 63.19
lakh passengers, were run for the assistance of the stranded persons help them in reach
their respective home states. The State-wise break up of Shramik train services so

operated is as under:—

Outgoing trains from States

State Number of trains
Gujarat 1033
Maharashtra 817
Punjab 429

Bihar 294




